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Title: Regarding need to collect population data of SCs, STs and OBCs in ongoing census in the country.
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SHRI GURUDAS DASGUPTA (GHATAL): We should be allowed to make our point. That is the practice here in this House on
such an important issue. Please allow us to speak.
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SHRI T.R. BAALU (SRIPERUMBUDUR): You have to hear everybody. This is a most important issue for everybody. It is for
the Chair to decide. You have to hear everybody.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
Certainly, it is an important matter. If the hon. Members wish to speak right now, let them speak right now, the reply will
be given day after. If every Member wants to speak, then it will be very difficult. My suggestion is, as the Leader of
Opposition said ...(Interruptions) @i o= 37...(=aens)
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MR. DEPUTY-SPEAKER: Tomorrow, you are going to have the debate. You can explain your viewpoints.
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SHRI T.K.S. ELANGOVAN (CHENNAI NORTH): Mr. Deputy-Speaker, Sir, we also want to support the issue of having census
on the basis of caste. That does not mean we are supporting the caste system, but we will know the class - the OBCs, SCs
and STs - only by a system which will have caste also as a part of the census. So, we support the demand.

SHRI GURUDAS DASGUPTA : Sir, I think this is a very sensitive issue. We are having a discussion tomorrow and that is
good. But by merely having a discussion in the House you cannot reach a consensus. I think the Government should call a
meeting of all parties and decide this issue. I support the demand that OBCs, SCs, STs should find their identity in the
census. But there should be an all-Party meeting.

DR. M. THAMBIDURAI (KARUR): Sir, whatever the hon. Member has said, I support it. We have to have a thorough
discussion on this matter. I support this demand.

SHRI BASU DEB ACHARIA (BANKURA): Sir, we are again dividing the society on the basis of caste. We are for class. We
will achieve a classless society one day. Those castes which belong to OBC category have already been determined. When
census of Scheduled Castes and Scheduled Tribes is being done, why cannot it be done for OBCs? So, information in regard
to OBC should also be collected by the census. I want to make it clear that caste should not be the basis. In West Bengal
Government there is a Department of Backward Classes Welfare. The society should not be divided on the basis of caste.
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*DR. RATTAN SINGH AINALA (KHADOOR SAHIB): Hon. Deputy Sir, I urge upon the Government to have a separate
census of other backward class during the census that is going on.
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